
GOVERNMENT OF INDIA
MINISTRY OF CONSUMER AFFAIRS, FOOD & PUBLIC DISTRIBUTION

DEPARTMENT OF FOOD AND PUBLIC DISTRIBUTION

LOK SABHA
UNSTARRED QUESTION NO. 2849

TO BE ANSWERED ON 17TFI DECEMBER, 2025

E-KYC VERIFICATION OF PDS

2849. SHRI BAIJAYANT PANDA:

Will the Minister of CONSUMER AFFAIRS. FOOD AND PUBLIC
DISTRIBUTION be pleased to state:

(a): the number of Public Distribution System (PDS) beneficiaries who have
completed their e-KYC verification, State-wise;

(b): the measures taken by the Government to ensure that beneficiaries particularly in
rural and tribal areas are able to complete their e-KYC for continued access to PDS
entitlements;

(c): whether the Government is undertaking awareness programmes to motivate and
facilitate more PDS beneficiaries to register their e-KYC and if so, the details thereof;
and

(d): whether the Government is planning any additional policy interventions to curb
wrongful inclusion or fraudulent claims in the PDS beneficiary list and if so, the details
of such proposed measures?

ANSWER
MINISTER OF STATE FOR MINISTRY OF CONSUMER AFFAIRS,

FOOD & PUBLIC DISTRIBUTION
(SHRIMATI NIMUBEN JAYANTIBHAI BAMBHANIYA)

(a): A statement showing State-wise number of NFSA beneficiaries completed e-KYC as

on 3 1 st October 2025 is at Annexure.

(b) & (c): As per the Targeted Public Distribution System (TPDS) Control Order, 2015, the

review and updation of ration cards, identification of duplicate or ineligible beneficiaries,

and inclusion of eligible households fall under the responsibility of the respective State/UT

Governments. States/UTs have been advised to take all necessary steps to facilitate
completion of e-KYC for PDS beneficiaries, including those residing in rural, remote, and

tribal areas. It may be noted that no genuine beneficiary has been denied entitlement solely
on account of non-completion of e-KYC.

To further support beneficiaries, the Department has enabled Aadhaar-based e-KYC
for PDS beneficiaries at any Fair Price Shop (FPS) of their choice across the country. This
facility has been particularly beneficial for migrant workers, who previously had to return



to their home States to complete e-KYC. The system is now fully operational in all

States/UTs and has significantly improved convenience, accessibility, and beneficiary
compliance.

(d): The Public Distribution System operates under the joint responsibility of the Central

and State/UT Governments. The operational functions–including identification of eligible
families, issuance of ration cards, Aadhaar seeding, and distribution of foodgrains–rest
with the respective State/UT Governments.

To support States/UTs in improving the accuracy of beneficiary databases and

curbing wrongful inclusion, the Department undertook a comprehensive data analytics
exercise during 2024–25. Multiple key indicators–such as beneficiaries aged over 100

years, silent ration cards, duplicate ration cards, and single-member ration cards for
beneficiaries below 18 years–were applied to the national PDS database. This analysis was

further strengthened through cross-matching with datasets of other Ministries/Departments,
including Aadhaar (UIDAI), CBDT, MoRTH (Vahan), MCA, and CBIC.

Based on this multi-layered validation, approximately 8.51 crore beneficiaries were

flagged for field verification. The lists were shared with all States/UTs for appropriate
action in accordance with their notified inclusion and exclusion criteria. Till date,

States/UTs have reported deletion of about 2.13 crore beneficiaries after verification,
thereby enabling the inclusion of genuinely eligible households.
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Annexure

State-wise number of NFSA beneficiaries completed e-KYC as on 31st
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